GOVERNMENT OF INDIA
MINISTRY OF PETROLEUM AND NATURAL GAS

RAJYA SABHA
UNSTARRED QUESTION NO. 2063 
TO BE ANSWERED ON 2ND AUGUST, 2017

REGULATION OF PETROLEUM PRICES ON DAILY BASIS

2063. SHRIMATI JAYA BACHCHAN:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether Government/Oil Marketing Companies plan to regulate the price of petroleum products on daily basis, if so, the details thereof; and 

(b) whether this will increase the chances of profiteering by petrol pump owners as consumers will not be aware of daily prices, the details thereof?


ANSWER

MINISTER OF STATE (I/C) IN THE MINISTRY OF PETROLEUM AND NATURAL GAS
(SHRI DHARMENDRA PRADHAN)
(a)&(b):	Public Sector Oil Marketing Companies (OMCs), namely, Indian Oil Corporation Limited, Hindustan Petroleum Corporation Limited and Bharat Petroleum Corporation Limited have implemented daily revision of retail selling price of Petrol and Diesel in the entire country effective from 16th June, 2017.  This would lead to increased transparency in the system and enables smooth flow of products from refinery/depot to Retail Outlets.

Public Sector OMCs have established an appropriate mechanism for conveying the prices to consumers every day, including daily updates at their websites, prominent displays of prices at the retail outlets, sending of price related SMS to toll free number, Mobile apps etc. 
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